mation mmercial in vari ommercial Courts constituted under
Section 3, 4 and 5 of the Commercial Courts Act, 2015.
Commercial Commercial Court Commercial Commercial ; Commercial
Court (at District Judge Level) = Appellate | Division Appellate
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Judge Level)
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1. Arbitration No. 05 (Sikkim
! Power Development Corporation
; Ltd. & Anr.
VS.
! Amalgamaled Transport (India) l
Lid. .
| 2.1PR No. 01/18 (M/s. United |
i | Spirit Limited. {
! VS.
! ' M/s. Mount Distilleries Ltd. |
| | |
| L BF &
i No. of cases = 00 i ; == i
disposed of




